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MINISTRY OF HEALTH AND FAMILY WELFARE
(FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA)

NOTIFICATION
New Delhi, the 13th February, 2017

F. No. 10/QA/FA Exam/FSSAI/2016—In exercise of powers conferred under sub-ruig 1(
of rule 2.1.4 of the Food Safety and Standards$k@@11, the Food Safety and Standards Authority
of India (FSSAI) hereby makes the following amendimm the notification of the Ministry of
Health and family Welfare (Food Safety and Stansladthority of India) published in the Gazette

of India, Extraordinary, Part Ill, Section 4, nagnel
In the said notification, for serial number ‘Vithe following shall be substituted, namely:—
“VI. Dr. N. Bhaskar, Adviser (Quality Assurance [&Hion), FSSAI — Member Secretary”.
PAWAN AGARWAL, Chief Executive Officer
[ADVT.-Ill/4/Exty./413/16 (187Q)]
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